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of East European and USSR exports. Tanned 
leather, for instance, is 97.5 per cent, acrylic 
knitwear—96.8 per cent, pepper—69.0 per 
cent, cashew— 65 per cent, coffee—4 a per 
cent, textiles—23 per cent; tobaccc—41.6 per 
cent; drugs and pharmaceuticals—42 per cent, 
cosmetic, detergents and toiletry.—83 per 
cent, and mica—76 per cent. These are in 
terms of fhe total exports. This is a study done 
by one Jayashekar 0f Jawaharlal Nehru Uni-
versity and It is quoted in a quarterly journal 
on International Affairg, problems of Non-
Alignment. We wouM be happy to be 
informed that these figures are wrong. I do not 
have the Ministry of Commerce working for 
me, but the hon. Minister does have it. He 
might as well say that this kind of dependence 
is not there. My point is that at this level of 
dependence, when your trade is sluggish, 
when there are no new Soviet Union areas, 
you are going in for steel, for machinery. 
What do they suggest? They suggest, you put 
up nuclear power plants, you put up aluminia 
plants, you put up a steel plant in Orissa, NOW 
we may need to put up a steel plant in every 
State. It benefits us politically. But I do not 
know whether it always makes sound econo-
mic sense. I do not know whether it makes 
economic sense to put up steel plants. I do not 
know whether it makes sense to put up 
aluminium plant when the rest of the world 
aluminium has has come to standstill. 
Therefore trade in machinery cornes to a 
standstill. Oil has been at standstill. Of what 
we import from the Soviet Union, 90 per cent 
is oil. Simultaneously we make assertions that 
by 
1990 we will become self-sufficient in oil. 
The hon. Minister has said that the volume of 
trade is in the region of Rs. 3,000 crores. Out 
of Rs. 3,000 crores, 90 per cent of what you 
import is on oil. Our traditional items of ex-
port are cashew, oil-seeds, pepper, textiles, 
cosmetic. The Soviet Union is diversifying as 
far as their imports are concerned, if trade 
cornes to a standstill because the Soviet 
Union does not believe in trade gaps, certain 
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very essential questions arise. Therefore, I 
would like to ask the questions, I have not 
taken too long. 

MR. DPUTY CHAIRMAN: You have 
already taken much time. 

SHRI JASWANT SINGH: I have taken 
much time, but I- have not taken too much 
time. 

MR. DEPUTY CHAIRMAN: You ask 
questions. 

SHRI JASWANT SINGH: I wih come  to  
the  specific   questions. 

DR. MALCOLM S. ADISESHIAH: Do 
you say that 90 per cent of the trade is in oil? 

SHRI JASWANT SINGH: Yes. This is a 
fact. My understanding is that our four-fifth 
of what comes to us from the Soviet Union is 
oil. 

I will take only a minute. I am being 
educated in the process. Here is an eminent 
economist sitting. Dr. Malcolm Adiseshiah 
has asked me a question. Perhaps the Minister 
would field the interjection. Our level of oil 
import is, two-and-a-half million tonnes of 
crude and two-and_a-quarter million tonnes of 
kerosene and diesel. The crude price falls by 
15 per cent. The Soviet Union has some 
complicated arrangements of its own pricing 
of oil. Whereas the world crude price has 
fallen by around 15 per cent, that of the Soviet 
Union has declined by 10 per cent. But ori the 
quesion of kerosene and diesel, the prices have 
fallen by almost 100 dollars. From 400 dollars 
peak they went down almost t0 280 dollars, 
and they have just gone up to about 300 
dollars now. Twenty-five per cent the prices 
have fallen. Naturally, the Soviet Union will 
be worried becuse to my mind 90 per cent of 
their sup_ ply to India is oil, and if oil has be-
come sluggish, they suggest machinery which 
we do not want because that machinery is not 
fhe best in all fields. In some fields it is good. 
In mining it is not. The question that arises is:      
Given      the        difficulties      of 
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traditional exports, given these difficulties, 
given these difficulties of oil, given the fact 
that the Soviet Union is legitimately and 
reasonable expan_ ding its trade with 
Pakistan, with Bangladesh, with hCina and 
our total trade package with the Soviet Union 
being in the region of Rs. 3,000 crores, given 
the fact that by 1990 we want to be self-
sufficient in oil, what is going to happen? Rs. 
3,000 crores lie at the basis of this Calling 
Attention notice. Therefore, I will now ask 
the questions that I have. 

I am intrigued by a deletion in the 
statement. Whicn was made by wc Minister. I 
personally thought that the deletion is 
perfectly innocuous and one would ordinarily 
have left it there. The Minister has deleted an 
interesting sentence, I would like him to tell 
us why that sentence has been deleted.   The 
sentence says; 

"We may reasonably' hope that with the 
additional measures taken and the 
agreement now reached, the USSR will 
fully implement the Trade Plan provisions 
for export from  India by December,  
1983." 

He has deleted it. I am sure he has very good 
reasons. The agreement to which he refers 
was concluded just as the Soviet Minister was 
leaving. In a dramatic fashion, just on his de-
parture a memorandum was signed. Was it 
signed at the airport? I do not know. It might 
have been signed in more comfortable 
surroundings. But what was the need for this 
deletion? 

The next question is—I leave it both as a 
question and as a suggestion*—about Soviet 
Union's trade with the COMECON countries. 
To settle this business of trade deficits, they 
have come up with an answer which they call 
'convertible rouble.' 

Now would the Government not think in 
terms -of the convertible rouble answer which 
only implies that at the end of year, you sit 
down and you add the pluses and minuses and 
whoever has to pay the deficit in trade pays in 
hard currency? Will the Government «f india 
think in terms of re- 

solution  of  our trade difficulties   with 
the  Soviet  Union  by adopting  what 
even   the   COMECON countries   are 
adopting,      which   is the   convertible 
rouble and setting all your trade de 
ficit at the end of year in hard curren 
cy? 

SHRI R. R. MORARKA : (Rajasthan):   
Either side? 

SHRI   JASWANT      SINGH: Either 
side. If we are in  deficit,  we pay in 
hard currency. If they are in deficit, 
they pay in hard currency. 

SHRI R. R. MORARKA : What is the use 
of having it in Indian rupees then? 

SHRI JASWANT SINGH : That becomes 
a very big question and I have purposely not 
raised it as the Deputy Chairman has said that 
I have taken too much time. 

MR. DEPUTY CHAIRMAN: Yes, please  
put  the  questions  now. 

SHRI JASWANT SINGH: I would like to 
ask my next question. There are shortfalls. 
There is absence of dynamism. I have had 
occasion to say this earlier that maternity is an 
established fact but one can always doubt 
paternity. Sluggishness in Indo-Soviet trade is 
an established fact. Let us not be sentimental 
about it. I started oy saying that we are 
concerned with every rupee, aana and pie. To 
instill our trade with dynamism and to fulfil 
the shortfalls, what steps is the Government 
of India contemplating? I am not interested in 
what steps the Soviet Union is suggesting. 

Then I would like to ask my next question. I 
mentioned briefly about this question of 
internal anomalies, of which I gave examples, 
for instance, cashew and the kickbacks. Is the 
Government aware of such internal anomalies? 
I am sure the hon. Commerce Minister would 
find it extremely difficult to say "No, I am not 
aware". And if he is aware, what steps is the 
Government contemplating to take, firstly, to 
remove the existing internal  anomalies     and  
secondly,  to 
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prevent their happening in future? I would 
like to ask one more question. The Soviet 
Union prefers to do trade with private 
companies. I am all for it. But this is 
Government trade, and one would have 
thought that they would trade from 
Government to Government. What is the 
difficulty in trading with the STC? What is 
the Government of India's thinking on 
whether there ought to be trade with the STC, 
between the Soviet Union and India, or not? 

MR. DEPUTY CHAIRMAN: Yes, the 
Minister, please. 

SHRI JASWANT SINGH : No Sir. Just one 
more question. I will leave it as a question and 
also a suggestion; Now, one of the dynamic 
growths that India has witnessed in respect of 
trade in the last five to seven years in fact, we 
are now competing with established 
countries—is in the field of diamonds. The 
diamond trade has grown in India 
phenomenally in the past five to seven years. 
Such is my understanding. I am not a diamond 
trader... 

MR. DEPUTY CHAIRMAN: 
Diamond user. 

SHRI JASWANT SINGH: I am not a 
diamond user either. But the fact remains that 
so dynamic is our diamond industry that it has 
competed on equal terms with established 
countries ]ike Holland, Israel, etc., and has 
driven them out of their own home territory, 
for instance. New York. The Soviet Union 
produces a great deal of diamonds. When 
there was sluggishness in machinery, 'we 
moved to oil. When oil has become sluggish, I 
suggest to you that there may be a way out by 
resorting to diamonds and bold jewellery. The 
Soviet Union is a producer of a large quantity 
of rough diamonds. Have you thought of it? 
Do you like the idea or do you reject the idea? 
Would you consider it? Have you discussed it 
with the Soviet Union? Finally, are there any 
other alternatives for the post-1990 period 
when we say we are 

going      to    be    self-sufficient    in    oil 
Thank you very much. 

SHRI VISHWANATH PRATAP 
SINGH: Trade with Soviet Union is 
on a parity basis. If you allow to 
answer in time to the honourable 
Member on a parity basis, on a balan 
ced trade basis, T suppose I could have 
answered      so many        questions. 

Anyway, I will attempt to answer and if there 
is a deficit, what I understand is he is not 
against deficit trade, not at all; if there is 
deficit in the answer to the several questions 
raised, he will pardon me. I am grateful to the 
honourable Member for complimenting the 
State organisations like ONGC. I also endorse 
that trade has to be based on mutual benefits, 
for national interest, not on sentiment or on 
political grounds. We have a common 
approach so far as this is concerned. He has 
quentied: Should there be a compulsion of 
growth in trade ? There is no compulsion 
either of growth or stabilisation or decelera-
tion, excepting the three or four principles that 
were enunciated of mutual benteftt, of national 
intierfest and so on. We have to look at as you 
have suggested, very coolly and objectively' 
not sentimentally in rupees or paise—whether 
the trade with East Europe generally or USSR 
particularly, has been of our interest. In this I 
wouid plead with the honourable Member to 
apply his analysis in an objective fashion to 
which he has pleaded and he must also not be 
sub_ jected to any subjectivity on •ooiitical 
considerations thereof. If we look, USSR is 
the only one country which responds by 
further imports from us when we buy from 
them, they respond by further export from us. 
Even the dependence that was expressed by 
the honourable Member is in areas which aro 
labour-intens-sive and agricultural products. I 
think USSR is a very useful market for us 
where there are such a large number of 
people• engaged and they get an outlet in the 
export market. So far as diversification is 
concerned, every country follows the path of 
diversification and we are all for diver- 
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siflcation. But if there is an outlet which is 
available to us, we shall certainly not close it, 
because when Russia does not buy, we have 
to see so many other areas. Mention has been 
made of percentages. I have also got 
percentages. Percentages are a question of 
statistics and that is not the core of the 
arguments. When it buys, they say it has 
becomes monopolistic. Look at the 
contradiction in the two approaches of the 
honourable Member. But our approach has 
contributed in the conservation of valuable 
foreign exchange in the supply of essential 
items like crude oil, fertilizer, non-ferrous 
metals. I am not going into the data of the 
savings. I can reel out so many figures. The 
savings we have made in foreign exchange by 
imports from Rupee payment countires of 
eritieal industrial raw materials are to the tune 
of Rs. 1094 crores in 1980 Rs. 1315 crores in 
1981, Rs. 1237 crores in 1982 in the import of 
crude oil and petroleum products, fertilizers 
etc., among the essential items. As far as 
rupees, annas and paise are concerned, it is 
not in our commercial interest to disclose the 
comparative rates within various countries 
because they are used in our contracts and 
negotiations. But I can assure the honourable 
Member and this House with confidence and 
surety that we have been beneficiaries in sales 
as well as purchases with USSR, even when 
the international market has been fluctuating. 
We have been seeing protectionism in the 
developed markets. We have been 
experiencing extreme trade deficit. It is in 
these areas that we have provided a balance to 
our trade and there has been growth in our 
trade with USSR and Eastern countries. 

Now about championing the cause of 
private exporters. In fact, if he is the 
champion of private trade, he should 
compliment the USSR and the Soviet 
Government at least in this matter that they 
are accommodating a sector r/hich he 
champions. 

When it cornes to rupees, annas and pies, 
let it be known that private tfade is not selling 
goods to USSR because of love of 
communism. They are doing it for their own 
profit. Even after this, least complaints or 
rejections have been coming from the USSR 
Compared to the complaints-coming from all 
other countries, the minimum complaints have 
been from the USSR. The potentiality of our 
trade with USSR is high. We share only 3 per 
cent of the global trade with USSR. Thereiore, 
the growth potential is high. Why should we 
give up a market like that particularly for 
items of light engineering and consumer items 
where We have made a mark in technology? 
Now our technology has come up. It is not 
that Russia is forcing us to buy or we are 
going to accept anything which is not needed 
by us. Certainly We will explore the 
possibility of expanding our trade. We are 
exporting light engineering goods and sixty 
percent of non-traditional items from portion 
of our trade with the USSR. Why can't you 
look at the position? We are even importing 
raw material and exporting our finished 
products. What better trade relations can you 
think of with them ? 

About switch trade, there has been no 
positive proof of it. A lot of noise has been 
made about groundnut extraction and it was 
said that our trade has been hit without any 
particular proof on that. 

It was said that oil is at a standstill. I would 
not agree. We have got an additionality of 2.5 
lakh tonnes recently. There was the budget 
debate on that day and Parliamentary pro-
ceedings are not guided by signatures of trade 
protocol. There has been no misunderstanding  
on that count. 

Then deletion of a sentence. Well, I had 
included it. It is not there. But the hope is 
there. 

About COMECON—I need not go-into it. 
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About Chinese—USSR trade, we need not 
go into that. 

SHRI JASWANT SINGH: If you wait for 
a minute.. . 

SHRI       VISHWANATH       PRATAP 
SINGH;   I  will  come     to  the  convertible 
Rouble. But about Chinese trade and other 
things, we need not go into -hat aspect. 

The whole problem of convertible Rouble 
has arised because of sluggishness caused by 
a certain imbalance of trade. The hon. 
Member has not spelt it, but that was perhaps 
it the back of his mind when he suggested the 
solution as to why not we switch over to 
convertible Rouble •which should be easier. 
When balancing of trade is aimed it is not that 
at every point of time there will be balance. 
Balancing is only over a period of time. Even 
in the protocol, two years' time has been 
suggested ior balancing and it should not be 
for-gotton that while we may have some 
surplus at this moment, in 1978-79, 1979-80 
and 1980-81, whatever surplus was there was 
liquidated by the USSR. There have been 
occasions earlier also when the otherwise was 
true. Now, during such a short period, to such 
a thing we should not overreact today. Then 
there is the satisfactory trade relationship that 
has been proved in the run of time. Just 
because there is some small trouble, we can-
not over-react and there are various other 
possibilities in which we can solve this 
problem. Now, I will come to the steps taken. 

This sort of an arrangement is an 
arrangement which has proved to be of 
benefit to both of us and in the promotion of 
our exports it has contributed and we 'have a 
surplus today and it is because of the 
dynamism of our exports and it is because of 
the fact that many of the non-traditional items 
have shown growth and we have come to this 
sort of a position. And, Sir, it is not only trade 
that balances such surplus reserves,    but also 
there 

 

is some thing called deferred payment. There 
are deferred payments and repayment of 
credit and they take care of this. In 1980, 
there was not a trade surplus of about fifty 
crores. But, when the total counting was 
done, also of the deferred payments, we 
ended up with a net deficit of Rs. 214 crores. 
So, Sir, the steps which we are positively 
taking in this regard I have already mentioned 
in the statement. On the USSR side, in one 
quarter of a year 60 per cent of the trade pro-
visions in the protocol have been done and 
from the Indian side 71 per cent has been 
done and there is hope, if the question is 
about deletion. 

About the steps that specifically have been 
taken, in the recent meeting in the 3rd week 
of April, when the USSR delegation came 
here, 2.5 lakh tonnes of crude as additionality 
the USSR has agreed to. It has also agreed to 
supply additional machinery and if is not the 
machinery that has been mentioned as 
obsolete. I can give the list. It includes items 
right from helicopters to hammers. When I 
say 'hammers', you should npt unnecessarily 
be scared, because that is npt the Communist 
hammer that I am talking of, but it is hammer 
of five to ten tonne capacity and there are 
other items like microscope and automatic 
sewing machines and all that. The whole list 
is there in which there is certainly crude oil. 
Apart from this, there has been agreement that 
we would identify other items also. So, 
keeping these aspects in view, we hope that 
this problem would be solved and we feel that 
we should not over-react. 

So far as the question of diamond is 
concerned, Sir, all that I can say is that the 
suggestion 0f the honourable Merrier is worth 
its weight in diamonds. 

SHRI R. R. MORARKA; Mr, Deputy 
Chairman, Sir, 1 want to put only few 
questions to the honourable Minister, The first    
question    is this:    Why are 
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our exports to the Soviet Union in 1983 
expected to fall as comparted to 1982, any 
why, at jhe same time, are our imports 
expected to increase in 1983 as compared to 
1982? Sir, our balance of trade with the 
USSR in 1982 was plus Rs. 668 crores and 
now, in 1983. It is expected t° come down to 
plus Rs.  135 crores only. 

DR. MALCOLM S. ADISESHIAH: That 
is the reason. 

SHRI R. R. MORARKA; But why? That is 
what I am asking. My point is that we talk of 
the dynamism of our exports and all that, I 
would say that the need for increasing our 
export trade is the most important need of the 
hour. I can understand the increase in our 
imports because of our needs. 

But why our exports fall? They, I think, 
should not be compelled by the need to 
balance this account. The account, for some 
time even if it is not settled finally in 'hard 
currency as it is Suggested, even if it is 
carried, Sir, it do,es not matter because oi our 
need to import items like oil and at one time 
import of wheat. Therefore, I do not know 
why we are giving less importance to exports 
as compared to imports. Now, Sir, the second 
point is, the hon. Minister has said in his state-
ment that the system provides for the funds 
generated through USSR exports in India 
being credited to their account opened in India 
and purchases in India to be made from these 
funds. Sir. I would like to know what is the 
exact position of this account today— credit 
or debit? How withdrawals from this fund are 
guided? Do you allow the funds to be 
withdrawn for incurring unaccounted 
expenditure in India, or do you allow the 
withdrawal onlv for the payment for their 
imports from here? Now, Sir, when you have, 
what we call—my third question— rupee 
payment trade, why at times you have to 
resort to barter trade with Russia? I remember 
at one time when we imported wheat from 
Russia, they 

sold wheat to us on the condition that we 
return the identical quantity of wheat in a year 
or two and that import would not be-settled 
through rupee payments. What was the 
reason? Then, Sir, the import which we have 
from Russia in major items like steel plants, 
what methods, what means, do you have to 
check the correctness of their price? Sir, I raise 
this question because I remember in the case 
of Bokaro steel the estimates were one and the 
actuals when they came, the final figure, was 
several times more. I understand we went to 
Russia at that time because America and 
England backed out, but even so I would like 
to know. Sir, that since large amounts are 
involved, what is the method, what is the 
machinery, through which to check that we are 
paying the correct price? Mr. Deputy 
Chairman, my next question is that when 
rupee depreciate in terms of dollars or other 
currencies, why should rupee also depreciate 
in terms of rouble? When we have got the 
rupee trade and we receive payment in rupees 
and make payment in rupees, then why do you 
allow the fluctuations of international 
currencies to afi'ect the rupee payments? I re-
member that when our rupee depreciated at 
one time Russia claimed appreciation of 
rouble in terms of rupees at that time and there 
was a substantial amount involved, more than 
50 per cent, in the ultimate settlement. 1 do 
not know why that was so. 

Sir, another question, related question, is 
whether the Minister has any information 
about the switch trade how much of the goods 
that the Russians buy from us, are diverted to-
other countries'; whether the international 
trade intelligence has given you, or whether 
you have got any means to know, as to what 
quantity of our goods and what goods of 
Indian origin are diverted to other countries. 
Then, Sir.. . 

MR. DEPUTY CHAIRMAN: That ts 
sufficient for . him to reply—a large number 
of questions. 



 

SHRI R. R. MORARKA: AU right, 1 omit 
the other questions. I sit down. 
(Interruptions). 

SHRI VISHWANATH PRATAP SINGH: 
Sir, as tar as the question why exports have been 
reduced and imports have been increased is 
concerned, as far as gross figures are concerned, 
. there is growth in exports also. In 1983 plan 
there is a growth of 6.8 per cent. So. it is not 
correct to say that exports have declined or will 
decline. (Intvrruziiions) Or, I have not under-
stood y°u properly. 

SHRl R. R. MORARKA: My under-
standing is that our favourable trade has 
declined from Rs. 668 crores to Rs. 135 
crores. The reason was that our imports 
increased more than our exports. 

DR. MALCOLM S. ADISESHIAH: 
Which year? 

SHRI R. R. MORARKA: 1983. It is in the 
statement. 

SHRI JASWANT SINGH; This figure of 
Rs. 668 crores comprises Rs. 468 crores 
which goes towards repayment of credit 
which is for special purchases. That is 
altogether a different matter. The trade deficit 
itself is just Rs. 200 crores. Rs. 668 crores 
that is spoken of here has a component of Rs. 
448 crores which is towards armaments which 
does not normally cojme as trade figures, and 
it is only Rs. 200 crores which is the actual 
trade deficit. 

SHRI R. R. MORARKA: I have taken the 
figures only from the Minister's statement 
which he has read out before the House. Sir, 
on the first page he says, "Indo-Soviet trade 
has been." 

SHRI VISHWANATH PRATAP SINGH: 
I understand. 

SHRI R. R. MORARKA; You understand 
it? I am obliged. 

SHRI VISHWANATH PRATAP SINGH: 
I will restate your    question. 

Your question as I understand is that in 1982, 
the surplus was Rs. 668 crores and it is 
reduced to Rs. 135 crores. 

SHRI R. R. MORARKA; Thai's right. 

SHRI VISHWANATH PRATAP SINGH: 
If we understand Indo-Soviet trade, I think, 
there will not be a question. It is no a 
balancing process. And the process is trying to 
balance the gaps, and that is the effort on both 
sides to, balance the gap and the imbalances 
be removed. So, either it is on minus side or 
plus side. 

SHRI R. R. MORARKA: Therefore, is it a 
fact that you are deliberately trying to increase 
the import and reduce the export? is it a 
deliberate attempt? 

SHRI VISHWANATH PRATAP SINGH; 
Yes, there is no hesitancy in saying that we 
will increase the imports, and we will make a 
definite attempt to increase the imports so that 
we can balance our exports. That is the 
mechanism in it. And there is no ne?d of 
mining the words. And the only thing is that 
so long as we are importing the needed things, 
the essential things, the things which will 
contribute to the dynamism of the economy of 
the country, there is no hesitancy. Why should 
it be parcelled out that we will not import from 
it the same thing which we go and import from 
other country that will not import from here? 

SHRI R. R. MORARKA: That would 
ar.olv to the years ever since the trade came 
into existence. Why only the year  1983? 

SHRI VISHWANATH PRATAP SINGH: 
You just have patience and let us not stick to 
1983 only. K you look earlier also, in 1978, 
1979 s»ncl 1981. it was the other way. round. 
I mean, thev were having the surpluses. S^ ' is 
not that it is sticking to one year. So, over a 
period, sometimes the USSR is haying a 
surplus. Then they make effort that this be 
balance.    Sometimes 
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we have a surplus. Then both make an effort 
that this be balanced. That is the mechanism 
of the growth. It is by import and export, both 
increasing and balancing each other that we 
climb up the ladder. That is the mechanism so 
obviously stated here. 

About the switch trade, Sir, I have already 
answered earlier. So, I need not repeat. 

DR. MALCOLM S. ADISESHIAH: Mr. 
Minister, on switch trade, I think, your answer 
should be that the Government has no 
machinery to find out what switch trade is 
taking place. But We the researchers have 
made researches in this. You should also say 
that when you export to a country, there is no 
binding agreement that that country must does 
consume what you export. There is no such 
thing. There is a big switch trade going on. 

SHRI VISHWANATH PRATAP SINGH: 
Sir, I have already categorically stated that we 
have no proof. Secondly, Sir, the hon. 
Member has said that the very definition of 
switch trade has to be examined. Can we 
debar any country and say that if you buy any 
commodity you will not sell it without our 
knowledge to any firm or that on the seas it 
could not be switch ed over? I did not raise 
this issue because already there are 
consultations and that will open the debate 
what the switch trade is. Therefore, delibe-
rately I did not take that aspect. The only thing 
that I said is that we have no positiye proof of 
it and by raising thig we have hurt our interest 
and not gained  anything out of it. 

About barter, it is a thing of mutual interest 
to both the countries. Both the countries sit 
down and identify products what they need 
and what we need. It is not against one 
commodity or another commodity. The 
flexibility is absolutely there.   What is after 
all 

money? Does it not represent commodities, 
after all? And, ultimately, if there is a money 
imbalance haven't finally the commodities to 
be exchange, ed between the two countries? 
So, money is a convenience for commodities. 
Finally, it has to be commodities in the 
ultimate, analysis. (Interruptions). Now you 
understand. Why do you further cross-
examine then? 

On steel plants, the answer has been given 
by the hon. Member. He said, every country 
backed out, onlv Russia came forward. Now, 
if Russia is the only country to come in the 
core sector, are we going to assess the deve-
lopment of this country by the Audit Report?   
The answer is given by him. 

SHRI R. R. MORARKA: Mr. Deputy 
Chairman, are you satisfied with this answer? 
is it an answer at all to this question? 

SHRI VISHWANATH PRATAP SINGH: 
It is a total answer and I stand my ground. 

SHRI R, R. MORARKA: I am not asking 
your opinion. I am asking Deputy Chairman's 
opinion. 

MR. DEPUTY CHAIRMAN: 
Your question is there and his answer is there. 
My opinion does not arise. 

SHRI R. R. MORARKA: What mechanism 
do you have to verify whether you are paying 
the correct price or not for such big items? 

MR. DEPUTY CHAIRMAN: 
For one item one transaction is replied. Now, 
let us see what he says next. 

SHRI R. R. MORARKA: What I said 
about Bokaro was only by way of illustration. 
Now the Minister says that the Member has 
already answered the question. 

MR. DEPUTY CHAIRMAN: 
Let him complete the whole answer. 

SHRl R- R- MORARKA: When we want 
to know     about Bokaro, it has 
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two aspects. One is the original issue about 
Bokaro which is l.2or 1.7 million tonnes. 
There is also the expansion stage which is 4.5 
million tonnes. They have really taken us ior a 
ride on the expansion stage. 

MR. DEPUTY CHAIRMAN: 
Let him complete, then you can ask. 

SHRI R, R. MORARKA: I can understand 
if the hon. Minister does not have the 
iniormation just now readily available. He 
can supply it later on. But, Sir, he should not 
give an indifferent answer. 

SHRI VISHWANATH PRATAP SINGH: 
Sir, I have already the information. I am not 
going to yield on this ground. So far as prices 
ire concerned, we do correlate them with 
international prices of equivalent articles or 
objects. But because a specific thing was 
stated, I stand my ground very firmly. It is a 
question of core sector. The country wants to 
go ahead, a developing country, other 
countries have backed out, one country comes 
forward and then there is the Audit Report and 
it is being asked whether we are going to 
develop or hot. Even on that sector I hold my 
ground. So far as other prices are concerned, 
generally prices are valued as what are the 
international prices, what are the fertiliser 
prices and what are the other prices and hard 
bargaining is done on both sides. There is no 
question on that. I assure the hon. Member 
that the interests of the country in the matter 
of prices are always taken care Of and 1 have 
already .said that if I. were to give a 
comparative chart it would not be in the 
commercial interests to disclose but- it will 
perfectly satisfy the hon. Member on prices. In 
this matter we have not slipped or defaulted in 
our trade with East European partners. 

About funds, there are two major flows in 
which the rupee funds are generated. One is 
by trade, by purchases we make of USSR 
goods, that creates the rupee fund against 
which they make purchases from here. There 

are also funds which are generated by what 
they give, capital goods and other things on 
deferred payments. Those payments in 
various stages of instalments when they are 
due, they 1 P.M. 
are also deposited in this fund. And from there 
purchases are made of items which we have 
agreed on. About fluctuations of international 
money and its value, now, you cannot have 
both ways. Once you say you have all 
commodities and other things at international 
prices, you have the currency pegged, at, if 
you have to compare with international prices, 
monetary influences have to come, com-
modity influences have to come, pricing 
influences have to come in our trade 
consideration and certainly, the exchange 
considerations will have to come. 

SHRI R. R. MORARKA: Sir, the most 
important point he has not answered, whether 
he allows from this account withdrawals for 
unaccounted purchases. This was my most 
important question. 

MR. DEPUTY CHAIRMAN: 
You have put so many questions. 

SHRI VISHWANATH PRATAP SINGH: 
I have mentioned that this account is used for 
purchase's made from India and for any 
payments ta be made under the agreement. It 
is all accounted for. 

MR.        DEPUTY CHAIRMAN : 
Mr. Rameshwar Singh. 
(Interruptions). 

SHRI NIRMAL CHATTERJEE (West 
Bengal): Sir, is not my name there?      I have 
given my name? 

SHRI A. G. KULKARNI (Maharashtra) : 
Sir, is it not my name there? This is 
something fantastic. (Interruptions) Yesterday 
also, it w.as the same. If you do not want to 
call me, I do not mind . 

MR.        DEPUTY CHAIRMAN : 
I will call you. 
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SHRI A    G. KULKARNI: 
When you are in the Chair, 1 am under your 
command. If you do not want to call me, it is 
allright. 

MR.        DEPUTY CHAIRMAN : 
Don't make unnecessary remarks. I do not think, 
these remarks are called for. 

(Interruptions). 

SHRI A.       G.       KULKARNI: 
I know what is your attitude. 

(Interruptions). 

SHRI SANKAR PRASAD MITRA (West 
Bengal): Sir, yesterday, there were 20 persons. 
Today, there are only a few.  Give them  chances. 

MR. DEPUTY           CHAIRMAN  : 
If  the names  are there, they will be 
called. I promise that they will be 
called. 

Mr.  Rameshwar     Singh,  please put your 
questions now. (Interruptions). 

SHRI SANKAR PRASAD MITRA: Sir, 
yesterday, you were in difficulty. There were 20 
names.    That is why,. . 

MR. DEPUTY CHAIRMAN: 
There is no difficulty, Mr. Mitra. The names are not 
with me at present. Let me see. 

SHRI SANKAR PRASAD MITRA: Yesterday, 
you had to be selective. Today, there are only  a    
few people. 

MR.         DEPUTY CHAIRMAN: 
One hour has  already gone.- Now, let 
Mr. Rameshwar Singh put his ques 
tions. 
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SHRI NIRMAL CHATTERJEE: Sir, 
before I go in for my own questions, I will 
make a reference to what Shri Morarka was 
realiy "asking and no reply was given to him. 
The reference is to the statement of the Minis-
ter, paragraph 2. that export in 1982 was of 
the order of Rs. 1921 crores and in paragraph 
3' it is said that the export in 1983 was of the 
order of Rs. 1880 crores. The specific 
reference is that it has to be balanced. I will 
come to the question of balance but is it at the 
cost of curbing exports? Is that necessary? 
That is my question and that was his question 
also. Let there be balance at a higher level. 

The second thing connected with this is, I 
do not think that the Minister is on the right 
when he says that there has to be a balance of 
trade. I believe, what he means is that there 
has to be a balance of payment and not trade 
only because if there is a balance of trade, 
then there will be a problem of repaying the 
debts which you incur from the Soviet Union. 
We have to have export surplus so that we are 
able to pay back all the loans that we get from 
them. Perhaps the Minister will clarify this. 

Then the question of economic ser^e has 
been raised. In this connection, I must say 
that economic sense is of all kinds. There is 
one variety of Reagan and Freeman—that is 
one kind which believes in free competition 
with the weak so that such countries are really 
forced to do it. They have an  excess  of  
capital, surplus  of 

capital, they have to transfer that capital and 
that they have to do via the IMF, the world 
Bank and via bilateral agreements. There is 
compulsion also. I consider it to be a good 
fortune that such a fact exists today in the 
world map that there is a socialistic segment in 
the world. There is no compulsion on the part 
of the socialistic economy by definition. I do 
not want to get into argument, but there is no 
compulsion. So, I do not agree, as hon. 
Member Jaswant Singh, my colleague has 
posed it, that politics and trade are related only 
in one way, in fact it is a two-way relation. 
Most often politics in the capitalistic countries 
is an indication of their trade and profit 
interest, but that is not the case with the Soviet 
Union. Certainly the Soviet Union comes to 
our assistance, as Shri Morarka pointed that 
when every other country is backed out, tho 
Soviet Union stood by us. They could allow 
our Bhilai and Bokaro    to come up. 

May be the terms were not as good as they 
preferred them to be. Now, Sir, there is 
nothing truely wonderful about it that ideally 
trade should expand, as world production 
increases, the trade should grow faster than 
the world production, because there will be 
more and more division of labour. Therefore, 
it is good, in the economic sense, that the trade 
with the Sov-et Union should also grow. Then 
tt would have been excellent—which, 
unfortunately, is not true—if the ideal 
condition of trade in the world is based on 
division of labour on the basis of natural 
endowments. Unfortunately, the international 
trade is not conceived on natural endowments, 
International trade depends on man-made 
endowments also. It is quite fortunate for 
India, I should say, that the Soviet Union takes 
into account the natural situation in the two 
countries before-entering into the trade 
agreement. 

My question, Sir, this. The problem that we 
have is an internal problem—the problem of 
our deficiency in the Plan .so that we are not 
able to> 
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utilise fully the opportunities available from 
socialist countries. I want to find out from the 
Minister whether the terms of trade in relation 
to the socialist countries, despite all this, have 
worsened, and if they have worsened is it to 
the same extent as it has worsened in relation 
to the dollar world. This is my first question. 
Ti it has not and if it has improved, to what 
extent the terms of trade have improved. I 
want to know that. 

Secondly, I want to know whether or no,t, 
in dealing with the Soviet Union, we have 
taken into account the needs of the entire 
small scale sector of the economy. Like in the 
field of coir exports, cashewnuts, there is 
scope for a large number of products in the 
small scale sector which can be exported to 
the Soviet Union. So I would like to know 
whether or not adequate attention has been 
paid for exporting these goods to the Soviet 
Union. 

SHRI VISHWANATH PRATAP SINGH: 
Sir, for balancing of trade, certainly it is not our 
intention to ' curb exports and then balance it. It 
is our intention that there should be growth and 
not any curbing of exports. But if at this 
moment, there is a surplus of rupees, we are 
exploring the possibility of what more we can 
import from the Soviet Union. And I am in 
agreement with the perspective that the hon. 
Member has outlined that it is not by curbing of 
exports but we are finding a solution ever by 
increased imports. When we are surplus we will 
look for imports; when they are in surplus they 
will look for imports. Thus there will be a 
growth of trade. 

About balance of trade, of course, it is not 
only balancing of trade, there are other 
payments, deferred payments ana other credits 
also. Balance of payments and balance of 
trade are two different things. It is the overall 
final picture that comes out in the balance of 
payments. This is a temporary pro. blem. We 
should not feel that it is a perpetuaf problem 
that we will be facing,      am hopeful that this 
problem 

will be tided over, whatever we have at the 
present moment. 

About the need of the capitalist countries to 
export capital being built in their economy 
and the socialist countries not having such a 
need, I would be entering into a debate which 
will be much wider. But even the champions 
of free trade would admit that assumptions of 
free trade do not exist today. If we look to 
world economy, some of the assumptions of 
free trade are: (1) it will be free trade. (2) 
there will be free flow of technology, (3) that 
labour and capital parity will be there between 
trading partners; (4) that prices.will express 
the true scarcity of the commodity. 

If we take these parameters on which liberal 
and free trade depend, today none of them 
exists. There is no free trade. As I said, if we 
Say there is parity of labour and capital as 
trading partners, it is not there. If we say that 
there is free flow of technology, we know that 
it is very hard for the developing countries to 
buy technology. And if we say that prices are 
the true expressions of scarcity, Sir, we are 
quite aware how prices can be manipulated by 
the multinationals who are really not true 
representatives of this country. So, the 
assumption of free trade which was there is no, 
longer existing. We are faced with 
modifications where protectionism tariff 
barriers, non-tariff barriers are there. When 
they are there, why are we taught a lesson on 
that account? So I do not think we will have a 
debate on that. About the question of terms of 
trade vis-avis developed markets and East 
European markets, I may inform the hon. 
Member that, so far as free markets are 
concerned there has been deficit while in 
socialist countries there has been surplus and 
there has been growth cf trade. 

SHRI NIRMAL CHATTERJEE: I think 
you have not got my point. By terms of trade I 
have not meant whether there Is surplus or 
deficit. The terms of trade is   defined in terms 
of 
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price per unit of import and price per unit of 
export. It is in this sense that I have asked the 
question. 

SHRl VISHWANATH PRATAP SINGH: 
Sir, in this sense, I think the terms of trade are 
favourable, so far as the question of trading 
with liast Bloc countries is concerned. 

SHRI NIRMAL CHATTERJEE: What 
about prices? 

SHRI VISHWANATH PRATAP SINGH; 
I will not disclose the prices. I have got the 
list of prices. I do not think it is in our interest 
to disclose them. But your point is met. Why 
do you cross-examine me any more? 
' AN HON. MEMBER; But it is a" published 
document. 

SHRI VISHWANATH fKATAP SINGH; 
Then you refer to that. 

SHRI NIRMAL * CHATTERJEE: Mr. 
Minster, international terms of trade are all 
published. What I want to know is whether 
the terms of trade are worsening in terms of 
trade with the western countries. That is what 
I wanted to know. 

SHRI VISHWANATH PRATAP SINGH: 
I have generally said what the position is. He 
is asking about prices. On that if we compare 
it there is overall benefit of our trade with the 
socialist countries. Please do not press me on 
that. I have the material and I can prove the 
point. But it will not be in our commercial 
interest to go into that. About the small-scale 
sector, I have already mentioned that when it 
comes to light engineering, coffee, leather, 
woollens and many other sectors where the 
exports are there to the Soviet Union, they 
concern labour- intensive arsas where large 
people are there small people are there. We 
are conscious of it that there has been definite 
benefit by trading with these countries. 

SHRI A. G. KULKARNI; Sir, I have got 
only two questions to ask, because much has 
been discussed now. I do not want to go into 
the per unit cost or the 

switching trade. What I am more concerned, 
Mr. Minister, is whether an assessment and 
monitoring Has been done in the Commerce 
Ministry of various types of machinery 
purchased, the handicap in technology, while 
we purchase from Russia, vis-a-vis, the 
western countries. And if so, has the 
technological handicap, whether in the Bokaro 
concern or any other concern, been identified 
and quantified? If so, how much? The second 
thing is whether the Minister is aware that 
when we purchase such high technology 
machinery from the Soviet Union, there are 
often and persistent press reports, whether it is 
in regard to the defence purchases or the civil 
purchases, that Russians usually have a habit 
of withholding the spares. Will the Minister' 
assure this House that spares are easily and 
liberally available, because whether if is with 
western countries or these countries, whenever 
defence equipment comes, that problem arises 
even with the USA, the UK or France? The 
last point which I want to ask is realiy a 
million dollar question which the Minister 
himself has very recently replied. My friend, 
Mr. Morarka and these friends were making 
out a point. And this, I want to elaborate. I am 
only waiting for the opportunity. It is about 
unaccounted money. In this connection, Mr. 
Minister, I, as an exporter on behalf of the co-
operative—we export cotton yarn to 
Czechoslovakia—I insisted in the last five 
years, 'Let it be a trade between the co-
operative here and a marketing co-operative in 
Czechoslovakia." Totally refused. They say, 
"XYZ is our agent, and you supply him the 
goods." I think, perhaps, Mr. Jaswant Singh 
and others wanted to ask the same thing. Now 
I ask you that very direct question. I raised a 
question about the export of Basmati rice to 
Russia. Coarse rice was exported with the 
connivance of the Indian agent and the 
Russians, and Rs. 40 crores of rupees under 
the table were recovered, out of which many 
political parties, including the friends of mine 
on the left and on the right... 

SHRi YOGENDRA SHARMA 
(Bihar);  I  object,  Sir.  He     may    be 
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knowing  all  this  black  world.    I   am 
absolutely unaware of this black world. 

SHRI A. G. KULKARNI: O. K. The major 
share was with Mr. Vishwanath Pratap Singh's 
political party. I do not want to quantify it 
because it is no use quantifying it. You agreed 
that coarse rice was exported. You agreed that 
a fraudulent licence was used. But you are 
going to take a silent and sympathetic view 
because the Chairman of the National 
Consumer Cooperative Federation is a 
Congress (I) M.P. I want to know whether you 
will take proper legal steps and not reply to 
me that the NCCF has gone agamst ihat Eagle 
Exports  in the court. 

I am asking you a question. This is a worry 
of the trade wherein private agents are being 
placed by Russia and Czechoslovakia or other 
East European countries, and money is 
switched over for political parties. Would you 
confirm or deny it? And would you take 
proper action against the NCCF for this 
misdeed? 

SHRI NIRMAL CHATTERJEE: Why not 
nationalise the entire export trade? 

SHRI A. G. KULKARNI: I am with you. 
Let the STC export to Russia Basmati rice. 
But Mr. V. P. Singh cannot  do  that.  
(Interruptio?-! s) 

MR. DEPUTY CHAIRMAN: Let th? 
Minister  reply. 

SHRI VISHWANATH PRATAP SINGH: 
Sir, Mr. Kulkarni has passed on to me 
benefits which 1 will have to hunt, about 
where they are. 

Sir, about technology and assessment 
whether the machines were proper or not, 
whether the defence machines are proper or 
not, and spares also, I suppose, Sir, the 
relevant Ministries have a very competent 
mechanism and also committees of experts to 
go into them before any such purchase is 
made. And •we  should  not doubt the  
competence 

of our experts in this matter. When they make 
selection, they make elaborate comparison 
with the alternatives they have, the systems 
suitability they have, the parameters they 
have, and then decisions are made. I do not 
see any reason why we should doubt the 
competence of the exDerts, the technical 
committees and their judgements and all those 
who go into these things. 

SHRI YOGENDRA SHARMA: A point of 
order. I think, one of the tests is whether your 
Bhilai steel plant is working better or your 
'Rourkela steel plant is working better. That is  
the test. 

SHRI A. G. KULKARNI: That is right. 

SHRI VISHWANATH PRATAP SINGH; 
Sir, 1 suppose it is not proper because there 
can be several other parameters. I am not 
competent, dealing only in trade, to go into 
the relative performance of the steel mills. I 
will not be doing justice to the House or to the 
Member if I even attempt to answer that 
question. I think all variables, not only the 
performance of the machine, should be 
assessed and then a total assessment should be 
made. That is all I can say in fairness to the 
House and the hon. Members of the House. 

Sir, he said that they nominate only private 
agents an<3 they do not trade with any public 
sector bodies. Sir, so far as trade is concerned, 
so far as export and import policy is 
concerned, we make no distinction because 
any facilities that we give to any country we 
cannot deny to the socialist countries or to the 
USSR. If the USA can nominate its agent, 
then certainly the USSR or Czechoslovakia is 
free to do so. 

MR. DEPUTY CHAIRMAN: It is their 
choice  or your choice? 

SHRl VISHWANATH PRATAP SINGH: 
It is entirely their choice because we cannot 
discriminate between them.    If the most  
favoured  nation's 
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facility is given, we cannot distinguish 
between one country and another. Now i£ Mr. 
Kulkarni pleads and convinces them to 
change their functioning and their policy, that 
is a different matter. But so far as our policy 
is concerned, we have to treat them e.qually. 

SHRI A. G. KULKARNI: What about 
Basmati rice? 

SHRI VISHWANATH PRATAP SINGH; 
I am coming to that. 

SHRI NIRMAL CHATTERJEE: Why not 
treat them equally by nationalising  it? 

SHRi VISHWANATH PRATAP SINGH: 
Mr. Kulkarni will oppose if you start 
nationalising (Interruptions) So far as Basmati 
is concerned, there is an inspection system. It 
is only in small quantities. One agency was 
supposed to do the checking. It was found at 
the customs that it was not proper rice. In thst 
respect a fine of Rs. 30,000 has been imposed 
an<j I myself have asked for deterrent action 
against this. So action has been taken. There is 
no compromise on it. Any imputation that we 
are a party to it cannot hold water at all 
because we have taken the fullest action. 
There is no compromise. As far as the NCCF 
is concerned, there has been a case of ob-
taining fraudulent use of the rubberstamp of 
the NCCF. In this respect the CClE is 
investigating the matter. As soon as the 
investigation is completed, fullest action will 
be taken. No compromise on that. 
("Interruptions) That was the job of the 
customs. The flrst one was stopped. The other 
one, whether it was actually exported or not, i 
will find out. I have not the facts with me. I 
must answer with responsibility. Action has 
been taken. It has been fully investigated. 

MR. DEPUTY CHAIRMAN: Shri 
Satyanarayan Reddy. Please put one small 
question. 

 

 
SHRI     B.       KRISHNA       MOHAN 

(Andhra Pradesh): Sir, I want to ask 
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about one exportable item and that is 
tobacco. There is a large output ot 
the lower grade tobacco and the estim 
ated yield of Virginia tobacco in 
Andhra Pradesh is about 1,40,000 
tonnes. The STC has stepped in by 
creating the necessary infrastructure 
for purchasing tobacco from Andhra 
Pradesh growers. Soviet Union is the 
highest importer of Indian tobacco. 
There are instances where the tobacco 
exported by our own private traders 
is of a substandard quality thereby 
tarnishing the image of the country in 
the international market. Since STC 
has stepped in by purchasing tobacco 
in Andhra Pradesh, will the Govern 
ment consider nationalising export of 
tobacco? T 

SHRI VISHWANATH PRATAP SINGH: I 
don't think it will be in the interests of the 
country to nationalise it, because there are 
exporters in the private sector who have 
established contacts and there has been 
growth of Exports. Even for tobacco 
contracting the trade agreement with USSR 
was in 1982 for 35000 tonnes and in 1983 it 
was 40000 tonnes so there has been an 
increase. Then why should we give it up? 1 
don't think it is necessary. STC is doing its 
best to buy even low grade. 

MR. DEPUTY CHAIRMAN: Now the 
discussion

is over. 
The House then adjourned for lunch 
at thirty-one minutes past one of the 
clock. 

The House reassembled after lunch at 
thirtythree minutes past two of the clock, 

The Vice Chairman, (Dr. Shrimati Najma 
Heptulla) in the Chair. 

REFERENCE TO THE DEMAND FOR 
PRESIDENTIAL ASSENT TO THE BILL 

FOR TAKING OVER OF THE 
KUMARDHUBI ENGINEERING WOR-

KS, DHANBAD, BIHAR, BY GOV-
ERNMEN r 

THE        VICE-CHAIRMAN (DR. 
(SHRIMATI) NAJMA HEPTULLA): Special 
Mention by Shri Jaswant Singh. 

 
DR. MALCOLM S. ADISESHIAH: 

(Nominated): Is that used while addressing 
male or female? 

SHRI JASWANT SINGH: This is 
common. 

In deference to the intervention by my 
esteemed colleague, Dr. Adisehiah, I will 
switch over to English. I thought of making 
this Special Mention in Hindi. 

Madarn, Deputy Chair-person I rise to 
make this special Mention on a matter of 
urgent public importance. It relates to the 
reported death of 147 labourers of 
Kumardhubi Engineering Works, Dhanbad, 
Bihar, and non- payment of wages to over 
4,000 employees of the same concern fo,r 
almost nine months. 

Kumardhubi Engineering Works became 
sick and the Bihar Legislative Assembly was 
persuaded to pass a Bill taking it over. The 
Bihar Legislative Council did like-wise. The 
BiH having been passed by both the Houses of 
the Bihar legislature, it has been lying waiting 
for Presidential assent for the last nine months. 
Because Presidential assent has not been gran-
ted for the Bill, during this period, over 4,000 
employees have remained without their wages. 
This has result-ted in the death of many. 
Documentary evidence is available to show 
that 147 persons have actually died because of 
starvation and malnutrition, factors which arise 
out of lack of income. It is believed, it is 
rumoured, that the Presidential assent to the 
take-over of the Kumardhubi Engineering 
Works has not been given because of various 
kinds of political pressure. May, I, through 
you, Madam, 


